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lncome Tax Appellate Tribunal, Chandigarh Benches, Chandigarh

List of TribunalOrders pronounced

Sr. No. ITA/MA/SA No. Name of the case Bench Date of
hearing

Order
Pronounced

Ditte

Result

Author: Sh. Laliet Kumar, JM Co-Author: Sh. Varma, AM
1. ITA No dl26 SE Biz lnfotech p. Ltd B 02.09.2026 02.09.2026 Allowed
2 ITA No.707lchd/26 Balbir Si h B 02.09.2026 02.09.2026 Allowed

3to6 ITA Nos. 697,698,
702 &703/Chd126

Thakur Ram Singh Smriti Nyas B 31..08.2026 02.09.2026 Allowed

Author: Sh. Manoj Kumar
l, AM

Co-Author: Sh. Laliet Kumar, JM

L ITA No. d/2s Sham Sunder Gu B 29.07.2026 02.09.2026 Allowed
2 ITA No. 424lchdlz4 M/s Realpro Assets Ltd B 29.07.2026 02.09.2026 Partly

Allowed
Author: Sh. Manoj Kumar

Aggarwal, AM
Co-Author: Sh. Rajesh Damodarla! Kumar, JM

t ITA No. 1247/chd/24 Shri Hari & Co Owners B 1.9.08.2026 02.09.2026 Allowed
Author: Sh. Rajesh Damodarlal
Kumar, JM

Co-Author: Sh. Manoj Kumar
AM

1,&2
1.s79/C 6

ITA Nos. 1578 & Karm Vir, Jind B 25.08.2026 oL.09,2026 Allowed

3 ITA No.34s/Chdl26 NeerajG B 20.08.2026 01.09.2026 Allowed
4 ITA No. s3s/chd/26 i Devi B 2s.08.2026 02.09.2026 Allowed
5 ITA No. 605/C ITO Vs Ashwani Kumar B 2s.08.2026 02.09.2026 Dismissed
6 ITA No.957 Harsimranjit h B 25,08.2026 02.09.2026 Allowed
7 ITA No. s47/chd/26 Gurdarshan.Si h B 25.08.2026 02.09.2026 Allowed
8 ITA No. 4/chd/25 Delhi Public School A 31..08.2026 01.09.2026 Dismissed
9 ITA No. 107 Amit Kumar A 31.08.2026 01..09.2026 Allowed

10 ITA No Harmeet Si MLA A 31.08.2026 01.09.2026 Allowed
tL &12 ITA Nos. 1113 &

11 5

Amit Bansal A 31.08.2026 01_.09,2026 Allowed

13 ITA No.47 Ama it Kaur A 02.09.2026 02.09.2026 Allowed
Author: Sh Va AM Co-Author: Sh. Laliet Kumar JM

1, &2 ITA Nos. 637 &
638/C

Usha Gupta B 31..08.2026 02.09.2026 Allowed

3 ITA No. 9o3lchd/26 I lron & Steel Corpn. A 25.08.2026 02.09.2026 Dismissed

$A-,
Assistant

Date:02.09.2026


